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Orissa 300.0 
Rajasthan 75.0 
Uttar Pradesh 730.0 10.0 
West Bengal 450.0 

28085 2333.S 

(b) and (c) • The anticipated purchases 
of the Food Corporation are based on the 
procurement prospects indicated in the 
Chief Minister.' Conference keeping in view 
the recommendations of the Agricultural 
Prices Commission. Tbe Commission 
while recommending tbe targets considers 
various factors including estimates of produc-
tion, market arrivals and price levels. 
Drought conditions, if any, in tho States 
are rellected in these estimates. 

Employer-Employee RelatiODS 

*265. SHRI D. N. PATODJA: Will 
the Minister of LABOUR AND REHABlLI-
TA TlON be pleased to state: 

(a) whether it is a fact tbat at a seminar 
On Employer·Employee relationship beld 
at Madras, several suggestions were made to 
end industrial disputes ; 

,b) whether Government have considered 
these suggestions; and 

(c) if so, the reaction of Government 
in the matter ? 

THE MINISTER OF STATE iN THE 
MINISTRY OF LABOlJR, EMPLOYMENT 
AND REHABILITATION ( SHRI 
BHAGWAT JHA AZAD): (a) to (c). It is 
understood that such a seminar wai sponso-
red by the Rotary Club, Madras. Govern-
ment have, however, received no report 
from the sponsors on the deliberations. 
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Registration of S. C. and S. T. PeNOns with 
Employment Exchanges 

268. SHRI RAM CHARAN: Will 
the Minister of LABOUR AND REHABILI-
T A TlON be pleased to state : 

(a) the number of persons belonging to 
the Scheduled Castes and Scheduled Tribes 
(Matric and above) who have got them,elves 
Registered with the Employment Exchanges 
in the country during the last one year; and 

(b) the number of such persons provided 
with jobs? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR EMPLOYMENT 
AND REHABILITATION (SHRI 
BHAGWAT JHA AZAD): (a) and (b). A 
statement is placed on the Table of the 
House. 

Slalement 
--.-~---

Educational No. of registrations effected No. of placements effected 
level during July-December, 1968 in during July-December, 1968 

respect of in respect of 
Scheduled Scheduled Scheduled Scheduled 
Castes Tribes Castes Tribes 

2 4 5 

I. Matriculates 41,367 5,743 3,899 474 

2. Higher Secondary 14,852 2,731 1,404. 235 
passed (including 
Intermediates/ 
Under-graduates). 

3. Graduates (il)cluding 4,849 702 629 61 
Post-graduates) 

TOTAL 61,068 9,176 5,932 770 

NOTE: The collection of information in respect of educated job-seekers (Matriculation 
and above) belonging to the Scheduled Castes and Scheduled Tribes has been 
s!ancd at half-yearly intervals ending June and December each year w.e f. the half 
)-car ended 31st December, 1968. 




